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OFFICE ORDER

Ihe following wranster/posting is hereby ordered with immediate effect and until further
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I his issues with the approval of Competent Authority

(Kapil Kumar Sharmal)
Admn-cum-Accounts Officer

Copy to:-

1 PPSto Hon'ble Chairperson, APTEL
2. ALLPPS/PS to Hon'ble Jjudicial/Technical mMembers for information
3. PSto Registrar, APTEL
4. Steno to Dy. Registrar
5. Registry

6. Shri Jaiom Kumar Madan

7 ffice Assistant (IT), for uploading at APTEL website



